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PRINCIPAL BENCH, NEW DELHI

O.A. No. 690 of 2022

IN THE MATTER OF:

Shashi Kant Sharma --Applicant
Versus
State of U.P & Ors.

Respondents

AFFIDAVIT ON BEHALF OF THE RESPONDENT-NOIDA

|, Ramesh Chand son of Shri Amar Singh aged 58 years,
working as Senior Manager (WC-5) with the Respondent NOIDA
having its office at office at Main Administrative Complex, Sector
- VI, Noida, District = GautamBudh Nagar,Uttar Pradesh -

201301 do hereby solemnly affirm and declare as under:

1. | am working as Senior Manager (WC-5)  with the
Respondent NOIDA and duly authorized to represent the
Respondent NOIDA in the present proceedings and in my
capacity as &;Mm_aﬁ,l am well versed with the facts and
circumstances of the instant case on the basis of the records
available in the office of Respondent NOIDA and competent

to.aWear thls afﬁgawt

/“

S

& RAMESH CHAND
ar Senior Manager
Work Circle-5, NOIDA

» NOIDA
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Based on a complaint dated 31.05.2022 sent by post to the
Hon’ ble National Green Tribunal (NGT), against the air and
noise pollution caused by running of D.G set for 18-19 hours
on daily basis, installed at the site i.e. Unisex Fitness 22 Gym
situated at Dayanand Sharma Building on M.P. Road No.1,
opposite Government Inter College Sector 22, NOIDA
(hereinafter referred to as “said property” ), the present
0.A No. 690 of 2022 titled as  “Shashikant Sharma Vs. State
of UP.” was registered before the Hon' ble NGT on

13.09.2022.

It is respectfully submitted that a copy of complaint dated
31.05.2022 was also sent to U.P Pollution Control Board
(UPPCB) by the complainant, pursuant to which on
04.06.2022 inspection of the site was conducted by officials
of UPPCB. During inspection a D.G. Set of capacity 15 KW
was found installed outside the Unisex Fitness 22 Gym and
the officials present during inspection were directed to seal
the D.G. set. It is respectfully submitted that during
re-inspection of the said property on 12.07.2022 the D.G. set
was not found installed. Subsequently on 22.07.2022, the
said property was again inspected by officials of UPPCB
along with the officials of CPCB and the D.G. set was again
n,otfound at tk@sn;e

{ RAMESH CHAND

G‘)\ .- S5 J iy i Senior Manager
R g, Work ¢ : = VH'O“\"-;‘!'CiE-LJ, NOIDA
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4. Vide order dated 31.10.2022 passed in O.A. No. 690 of 2022,
the Hon’ ble NGT constituted a joint committee comprising
of State PCB, Commissioner, Municipal Corporation, NOIDA
and District Magistrate Gautam Budh Nagar and directed
them to visit the site, verify the factual position and take

appropriate remedial actions.

5. Vide email dated 04.11.2022, the order dated 31.10.2022 was
received by the NOIDA Authority for taking necessary actions.

6. It is respectfully submitted that in compliance of order dated
31.10.2022 passed by the Hon’ ble NGT in O.A. bearing No.

690 of 2022 titled as  “ Shashikant Sharma Vs. State of U.P.”

on 30.11.2022, a visit was made by a team of officers of
NOIDA Authority, to the site for inspection and to verify the

factual position as stated in the complaint dated 31.05.2022.

7. Inthis regard it is submitted that, at the time of visit by NOIDA
Authority to the said property, the property owner, namely Sh.
/‘?Zi“f."“}\, Dayanand Sharma informed the team of officers that the
g ‘\ ' sald property was constructed in the year 2008 and has a
’ sanctloned load capacity of 2KW. At the time of visit by the
ofﬁuals on 30.11.2022 neither gym related activities were

& Y arned out in the said property nor D.G set was found

installed. Photographs of the said property taken during the

visit by the officials on 30.11.2022 are annexed herewith as

Annexure-1.
Kumar " RAMESH CHAND

\ager Sen !Jrr‘.
~5. NOIDA Work Circle
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8. The information was sought by the NOIDA Authority from the
Regional Office, UPPCB regarding the action taken by the
UPPCB pursuant to the complaint dated 31.05.2022 filed by
the complainant namely Shashikant Sharma before the
Hon' ble NGT. Vide letter dated 31.01.2023 the UPPCB
provided information pertaining to steps taken by them with
respect to the complaint dated 31.05.2022 as explained in
Para 3 above. Copy of the reply dated 31.01.2023 by UPPCB

is annexed herewith as Annexure -2.

9. The grievance of the complainant regarding air and noise
pollution caused by the D.G. set for 18-19 hours on daily
basis has already been addressed. The D.G. set is no more

installed at the site.
RAMESH CHAND

Senior Manager
Work Circle-5, NOIDA

DEPONENT
VERIFICATION:

Verified at NOIDA on this 15Thday of February, 2023 that the
contents of the present affidavit are true and cotrrect to the
best of my knowledge and belief. No part of it is false and
= REREINENEND

Senior Manager
Work Circle-5, NOIDA
!

| ;JLEF
cle )NOJDA

ATTESTED

il
N. K. YADAV
Advocate Notary

(G.B. Nagar)
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TRANSLATED COPY

REGIONAL OFFICE, U.P. POLLUTION CONTROL BOARD,

NOIDA

Letter No. 1313/L.-157/2022 Dated : 31.01.2023

To

Deputy General Manager-Civil,

New Okhla Industrial Development Authority

Sector 6, NOIDA, Gautambudh Nagar

Subject :

Sir,

Regarding Original Application No. 690/2022 Shashikant
Sharma Vs. State of U.P. pertaining to Unisex Fitness 22 Gym
at Dayanand Sharma on M.P. Road No. 1, Opposite
Government Inter College, next to IIFL Bank, Sector — 22,
NOIDA

In reference to your letter bearing NOIDA/ DGM
(Civil)/2023/S.M.W. 05/124, dated 16.01.2023 on the above
mentioned subject it is to inform that on receiving the complaint
in relation to the above mentioned subject, on 04.06.2022 the
complaint site was inspected by officials of this office. During
inspection a D.G. Set of capacity 15 KW was found installed at
the site. The officials present during inspection were directed to

remove the said D.G. set from the site. The site was re-inspected
on 12.07.2022 and the D.G set was not found installed.

Subsequently on 22.07.2022, the said property was again

A
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inspected by officials of UPPCB along with the officials of
CPCB and the D.G. set was again not found at the site. The

report of CPCB is annexed for information.

Enc. : as above

Sincerely
T
(Praveen Kumar)

Regional Officer

Copy to :- Special Officer (T)/ Nodal- Environment, New Okhla Industrial
Development Authority, Sector-06, NOIDA sent for information.

Regional Officer

01
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27.07.2022

Inspection Report

To

The Divisional Head

AQM Division

Central Pollution Control Board
Delhi-110032

Sub: Inspection report of the unit, Unisex Fitness 22 Gym, Dayanand Sharma Building,
Sector 22, Noida, Uttar Pradesh-reg. ’

Ref: 1. CAQM letter no. A-110013/09/2020/CAQM-IP-319, dated 08.07.2022
2. Email dated 19.07.2022, received from AQM Division, CPCB, Delhi

Sir,

In compliance of the directions received from AQM Division vide email dated 19.07.2022,
CPCB, Delhi, inspection of the unit, Unisex Fitness 22 Gym, Dayanand Sharma Building,
Sector 22, Noida, Uttar Pradesh (herein after referred as 'the unit') was carried out by Shri
Saubhagya Dixit, Scientist ‘C’, CPCB, Delhi and Shri P. P. Singh, Assistant Environmental
Engineer, Regional Office (Noida), Uttar Pradesh Pollution Control Board, on 22.07.2022.

In this regard, it is to submit that at the time of visit, DG set was not found in/beside the
premises. Further, the property owner at the site, informed that the illegal possession along
with the DG set has been removed by the Gym owner. The photograph of the unit is enclosed.

No further action is required in this case.

Sincerely,

:{,i!- J ) fr™

(P. P. Singh) (Saubhagya Dixit)

Assistant Environmental Engineer Scientist ‘C’

Regional Office, Noida IPC-VI Divison

Uttar Pradesh Pollution Control Board Central Pollution Control Board, Delhi
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Photograph of the unit, Unisex Fitness 22 Gym, Dayanand Sharma Building, Sector 22,
Noida, Uttar Pradesh-reg.
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